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FIRST SCHEDULE 

FIRST SCHEDULE. [Enactments repealed.] Rep. by the Repealing Act, 1873 (12 of 1873). s. 1 and 

Sch., Pt. II. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

                                                           
 


